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Affidavit to be furnished by the candidate alang with Nomination Paper before the Returning Officer
For election to Bihar Legislative Assembly [Name of the House)

. f‘ M From 95-Kanti Constituency [Name of the constituency)
y 7 ]
A @/ ™
g

oY | Ajit Kumar son of Late Gaya Choudhary aged 51 years, resident Vill- -Madhuban, P.0.
Kalwari, P.S. Kanti, District — Muzaffarpur, Bihar (mention full postal address), a candidate at the
fﬁ'\% ove Election, do hereby solemnly and state on oath as under-

Uz w/ iStrike out whichever is not applicahle)

“*" 1. lam a candidate set up by Janta Dal United (name of the political party)
2. Details of PAN and status of filling income tax return:
Sl Names - N | Permanent | The financial Total income
Mo, Account Number | year of which shown
(PAN) the last inincome tax
Income-tax return | return
| has been filed lin rupees)
| - | ] ot LA LAl
i ATVPKATBAD
1 | Setf - Ajit Kumar k 2013-14 5,04,609.00
| . _. ) o AW-PK_“EJ - .
2 Spouse - Ragini Kumari A0 2013-14 £,30,536.00
e e = | ]
i Dependent 1 — Frawush Pranja NA NIL
| (Son) [ M.A,

3. The following case (s) is/are pending against me in which cognizance has been taken by the

court:
‘st | Offence ' e | Description

Nﬂ - i - —

{a} | The details of cases where the court taken Muz. Town P.S. Case No.120/09 dt
[ cognizance, 17.03.09 u.s. 171 FIPC and 3 PPRP Act
| section of the act and description of the Kanti P.5. 68/0% dt. 14.04.09 u.s.

offence for which
mgnlzanr.e taken - ) e N i
{b) | Name of the court, :ase nu and date of o¢ urder 1. M Muzaffarpur dt, 1.10.11

504734 1PC

________ taking cognizance 2. SDIM West Muzaffarpur 6.10.10
| (e} | Details of Appeal l_sjmppllcatrnn [s:l for revision
X
| if any} filed against the above order {s). L)
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| Cases which | have been convicted by a court of law (other those referred to in form 26):

{a)
Offence for which convicted

(c) [ Punishment imposes

THe details of cases, s;:tions of the act and descriptirjn of the

i:b] | Name of the court (s} Case No. and :fa_th_?;_f order (5} )

%]
_|x]
x|

5. That | give herein below the details of the assets {movable and immovable etc.) of myself my
spouse and all dependents:

A details of movable assets:

[Note:

1. Assets in joint name indicating the extent of joint ownership will also have to be given,

2. In case of deposit/investmant, the details including Serial number, Amount, Date, Deposit, the
Scheme, Name of Bank/Institution and Branch are to be given.

3. Value of Bonds/Share debentures as per the current market value in stock Exchange in respect

of listed companies and as per books in case of non-listed com panies should be given.

Dependent, here means a person, substantially dependent on the income of the candidate.
5. Details including amount is to be given separately in respect of each investment)

"5l

(i)

No.

| Descr-iptiun

-ggﬁh in hand

| self

| 59,400.00

Spouse

80,600.00

(i)

Details of Deposits in Bank

| Accounts (FORs, Term Deposits

and all other types of Depasits
including saving accounts), Deposits
with Financial institutions, Non-
Banking

Financial Companies and Cooperative
Societies and the amount in each such
deposit.

(i)

Details of investment in Eund;,
Debentures/Shares and units in
Companies/Mutual funds and others
and the amount

13,22,681.50

1,57,947.00

MIL

NIL

i [ Depe.nde il

1 |

_| 25,000.00

NL

NIL

{iv)

Details of investment in NS5, Postal
Savings, Insurance policies and
investment

In any financial instrument in post

Bajaj Allianz Life
Insurance=
1,25,340.00;
LIC=24,498.00

LIC=95,5976.00

o
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)

ﬂ'.F'.FiEE ar
Insurance Company and the amount

Personal inansfaduanze given to any

person or entity including firm,
company, trust etc. and other
receivables from debtors and the
amount

{wi)

Motor 'U'Eh'll.':.l.-ES,l"'.ﬂircratsf‘f'aﬂi'l_fif.ﬁ;l-'lip5
(details Of Make, Registration No. etc.,
Year of Purchase and Amount)

{wii}

Jewellery, bullion and valuable thing
(give details of weight and value)

fwiii)

Any other assets such value of
claims/interest,

(ix)

Gross Total Value

Details of Immovable Assets

17,00,000.00 NIL NIL
TR - |
1. Ford Endeavour
Car, Mark Four,
R.N. BRO1BH&E0O,
Amount-
18,20,751.00 .
2. Motoreycle — Old NIL NIL |
Maodel (1996)
Rajdoot, R.N.
BROGEZ A0,
Amount -
15000.00)
Jewellery Gold=250 Gold=100
Gold=60gms gms; Rs. Ems; Rs.
| Rs. 1,80,000.00 7.50,000.00 3,00,000.00 |
Silver=250
| gms; Rs.
- 12,50000 |
Rifle — Rs. 60000.00 | Revolver — Rs. | 2 Mabile-
Revolver — Rs, 50000, Rs. |
50000.00 One Mabile- 20000.00
Mobile Phone - Rs. | Rs. 7000.00
20,000.00 - _} el
53,77,670.50 11,54,023.00 | 3,45,000.00 |

{Mote: 1. Properties in joint ownership indicating the extent of joint ownership will alse have to be

indicated.



Z. Each land or building or apartment should be mentioned separately in this format.)

®

5. | Description Self Spouse [ Dependent |
No. ] _ o -1
{il | Agricultural Land Details of land Detailsof landis |
Locationis) is attached attached X
Survey Number (s} § i
Area (total measurement 3.62 Acres 0.54 Acres+57 dec,
in acres) *
Whether inherited Yes Yes
Property (yesorno) . =
Date of purchase in case NO 04.03.2013 3
of self acquired property .
Cost of land {in case of NO 11,09,025.00 -
Purchase) at the time of o
Purchase
Any investment on the land NIL B B )
by way of development, |
construction etc, _
Approximate current market 21,50,000.00 17,00,000.00 X
| Value in Rs. =
(i) | Mon-Agricultural Land Majhaulia Road | Bibiganj and Kanti
Location {s) Details enclosed
Survey Number (s) =
Area (total measure 1144 sq ft. 4 dec.
in sq. ft.) -
Whether inherited property Yes No
{yes or no) = "
Date of purchase in case of MA 26.03.2013
Self acquired property O | S
Cost of land [in case of purchase) MNA 5,95,000.00
at the time of purchase . oL .
Any investment on the land by MA MNA
way of development, construction
| ete. :
Approximate current market 9,00,000.00 24,50,000.00
| Value | =
{iii} | Commercial Buildings NiL | NIL MNIL
{including apartments)
Location (s) Survey Number (s) = =N
Build up area (Total measurement MIL NIL MIL
In sq. ft.) _ . | (—
Whether inherited property | NIL NiL ML
AL\
.\"Jm

3,7 3
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W

(yes or no)
Date of purchase in case of self NIL MIL TNL
Acquired property
Cost of property in case of purchase | NIL NIL T
at the time of purchase
Any investrment on the property, by | NIL MIL ML
way of development, construction '

etc,
Approximate current market NIL MIL i
Value _ o
Residential Building Flat No. A-101, | Bibiganjand | NIL
{including apartments) Basudev Vihar, Engineer’s Enclave,
Location {s) Survey Number (s) Mageshwar Bibiganj

P Colony, Patna

Area (Total measurement 1760 s'q-ff 880 sqft NiL
in 5q. fi.) ! : 1000 sqft He
Built up Area (Total measurement 1760 sgft 880 sqft MIL
Insg. ft.) 1000 sgft 1
Whether inherited property No Na NIL

| [yes or na) o ¥ -
Date of purchase in case of self 24.01.2008 31.03.1998, and April | NIL
acquired property J— 2011 . -
Cost of property {in case of purchase) | 12,01,151.00 5,00,000.00 and | NIL

| at the time of purchase | | 6,00,00000 =

| An investment on the land by way of | No 13,58,592.00 NIL

| Development, construction ete. ) = =
Approximate current market value 32,00,000.00 44,50,000.00 NIL
Other {such as interest in property) No Mo NIL

' (vi) | Total or Current Market Value of (i) | 62,50,000.00 86,00,000.00 NIL

(iv)

[ si.

: No.
| (i)

to (v) above

government:

6. | give herein below the details of liabilities/dues to public financial institutions and

(Note: Please give separate details of name of Bank, institution, entity or individual and

amount for each item)

Description Self Spouse Dependent
o
| Loans or dues to Bank/ Car MIL MIL
Financial institution(s) Loan=4,00,000.00
Name of Bank of FI
Amount Outstanding . =

%°
bl
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e

Mature of Loan - I o | i _!
Loans or dues to any individuals/ | 7,75,000.00 17,00,00000 | NIL
Entirely other than intentioned in (i)
| Above ;
Mame (s) Amount uutsta:ndlng NIL ML MIL
Nature of Loan j
Any other Liabilities NIL NIL NIL
Grand total of Liabilities 7,75,000.00 17,00,000.00 NIL
' Government Dues: NIL NIL MIL _
Dues to department dealing with
| Government accommodation | | - B
| Dues to department dealing with MIL MIL MNIL
I supply of water - o
| Dues to department dealing with NIL NIL NIL
supply of electricity - B P Y T o
Dues to department dealing with | NIL NIL NIL
supply of telephones/mobiles . B ol =
Dues to department dealing with NIL MIL NIL
government transport (including
aircrafts and helicopters) _ i
Income Tax Dues | T NIL NIL
Wealth Tax Dues LT NIL N
| Service Tax Dues NIL | NIL MIL
| Mumclpalﬁl’rupert\r Tax Dues ML NIL NiIL
| Sales Tax Dues 4l NIL ML L
| Any Other Dues N | NIL NL
Grand Total of All Government NIL MIL NIL
| Dues LTl

[ |12 0o

Details of profession or occcupation:

{a) Self: Social Service

{b) Spouse: Housewife and Farming

My educational qualifications is as under:

{Give details of highest School/University education with full form of the
certificate/diploma/degree course): B.Sc. Engineering, Bihar University

(Name of the School/College/University and the year in which the course was completed)
ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

Name of the Candidate 5hn Ajit Kumar

Full Postal Address Madhuva n, Kalwari, I{antl Muz aHarpur, Bihar
Nu mber and Name of the 95-Kanti, Bihar

N
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1 Constituency and State

4 | Name of the Political
Party which set up the candidate
[-:athemr_i_sg write ‘independent’)

lanta Dal United

5 | PAN of Year for which last | Total Income Tax
Income Tax Return Filed )
(a) Candidate: ATVPK4784D 2012-13 28,062.00
(b) Spouse: ATVPK5096) 2012-13 854.00
| le) Ajit Kumar HUF: AAKHA7014G | 2012-13 | 35020.00
(d) Dependents: - - NA s i | NA
| 6. | Details of Assets and Liabilities in Rupees -
'SMo. | Deseription self Spouse [ Dependent
1
i 7. | '_ Moveable _ ) - i
| (i) | Asset 53,77,670.00 11,54,023.00 | 3,45,000.00
B (Total Value) b !
i Immovable Asset B . A S
(i} | Purchase Price and Development ]
Cost of Immovable Property
| (Total Value) o
(ii} | Approximate Current Market 62,50,000.00 86,00,000.00 NIL
o Price of Asset (Total Value) — 3 =
| Liabilities : =
(i} | Government Dues (Total) NIL ML . NIL
(ii} | Loans from Banks, Financial 7,75,000.00 17,00,000.00

Institutions and Others (Total)

B. | Highest Educational Qualifications: B.Sc. Engineering, Biha_r"Llniversil:v

| (Give details of School/University education with full form of the certificate/ diploma/degree

course)
(Name of the School/College/University and the year in which the course was completed)

VERIFICATIONS

I, the deponent named Ajit Kumar, do hereby verify and declare that the contents of
this affidavit are true and correct to the best of my knowledge and belief, no part of it is false and
nothing material has been concealed there from, | further declare:

(a) There is no case of conviction or pending case against me other than these mentioned in
items 3 and 4 above;

{2
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®

(b} | my spouse, or my dependents do not have any assets or liability, other than those
mentioned in items 5 and & above.,

Verified at Muzaffarpur this the 31" day of December 2013,

MNote:

L. Affidavit should be filed latest by 3.00 pm on the last date of filling nominations.

2. Affidavit should be shorn before and Utah Commissioner or Magistrate of the first Class of
before a Notary Public.

3. All columns should be filled up and no column to be left blank, if there is no informatian to
furnish in respect of any item, either “Nil” or “Not Applicable”;, as the case may be, should be
mentioned.

4. The affidavit should be either typed or written legibly and neatly,

ﬂ{-\),'z;i-:}
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3. Details of Immovable assets (Land) — Spouse
Land Statement of Smt. Ragini Kumari Wife of Sri Ajit Kumar

(i) Agriculture Land:

5l. No. Khata No. Khesra No. Area Value [in Rs.)

1. 595 3987 30.00 dec. 1,50,000.00

. 71B 4160 11.50 dec, 55,000.00

790 4277 ]_

3. 117 1421 12.75 dec, 2,25,000.00

i 761 3151 57.00 dec. 11,09,000.00
Total 111.25 dec.  15,39,000.00

(i)  Residential Land:

5l.No. Khata No. Khesra No. Area Value (in Rs.)

01. 118 444,860 5 dec. 12,23,916.00

02, 19 505 3 dec, }

03. 118 444/860 2 dec. 2,50,000.00

04, B2 9408 4 dec, 5,95,000.00

05. B8 9408 4 dec, 5.40,000.00
Tetal 18 dec. 26,08,916.00

2
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3. Details of Immovable Assets (Land)
Land Statement of Sri Ajit Kumar, M_L.A, 85-Kanti, segment

(i) Agricultural Land:

SLNo. Khata No, Khesra Mo, Area Value (in Rs.)
01. 1978 1850 6.5 dec. 30.000.00
02, 298/380 2354/2301 19 dec. 80,000.00
03, 42 2353 11.5 dec. 50,000.00
04, 572 1050 8.5 dec. 42,000.00
Q5. 572 1156 21 dec. 85,000.00
06, 726 1057 14 dec, 63,000.00
07. 1091 2328 6.5 dec. 30,000.00
08. 1197 3113 7.5 dec. 35,000.00
09, 1197 3113 8 dec. 38,000.00
10. 1492 2788
1157 2789
1197 2449 41.5 dec. 1,85,000.00
11. 1671 2449 2 dec. 12,000.00
12, 1417 2385 8 dec. 38,000.00
13. 134 1638 & dec, 38,000.00
14, 134 1638 8 dec. 38,000.00
15, 1197 3101 5 dec. 25,000.00
16, 1197 3101 5.25 dec, 27.000.00
17. 1091 2328 4 dec, 38,000.00
2332 4.5 dec, 20,000.00
2446 4.75 dec, 22,000.00
2447 7.0 dec, 32,000.00
2448 5 dec. 25,000.00
25895 8.25 dec, 40,000.00
2330 8.25 dec. 40,000.00
2331 14.75 dec. 72,000.00
2578/12918 1.25 dec. 5,000.00
1029 4.25 dec. 22,000.00
18, 1091 ‘KA’ 3042 1 dec, 5,000.00
19. 1182 30994 12 dec. 55,000.00
3995 11.25 dec. 52,000.00
3905 8 dec. 40,000.00
2753 17.5 dec. 80,000.00
2765 7 dec. 32,000.00
2816 8.75 dec. 40,000.00

N
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347 8.5 dec. 40,000.00
3065 16.75 dec. 82,000.00
3080 7.25 dec, 38,000.00
20. 1417 ‘KA’ 3039 1 dec. 5, 000,00
3045 1 dec. 5.000.00
21 1417 3048 & dec. 25,000.00
22, 1980 3064 9.5 dec, 40,000.00
Tatal 3.62 Acres 16,71,000.00
{ii) Residential Land
5l. No, Khata No. Khesra No., Area Value (in Rs.)
01. 467 419 2.6 dec. 7.00,000.00
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